COMMITTEE N
ABSENCE OF MEMBERS FROM THE SITTINGS OF THE
HOUSE

(EIGHTH LOK SABHA)
SIXTH REPCRT

(Presented on 28 I1.19%¢ )

I, the Chairman of the Committee on Absence of
Members from the Sittings of the House, having Deén
authorised by the Committee, present this their Sixth

Report,

2, The Committee held a sitting on the 27th November,
1986,

3. The Gommittee considered applications for leave
of absence from eight members, The recomméndations of
Fhe Committee with respect to these applications are

given in the Appendix,
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( Vide Para 3 of the Report)
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Nane of Member

Period for

Regsons eriod for Re
i }»Jho has applied which leagve %ﬁch le(;ve femarles
3 %r legve of applied for of absence
3 absence. Treocommen ded
b by the
B Commi ttee
2. 30 4. 5. 6.
% _ShI'_‘L K.V, Shankél‘a 17.7.86 to Illness 17.7.86 to
Cowda 14.3.86 = 14.3.86=29 days
29 days & & 4.11.86 to
25, 11086‘-'—' TPl j?clw_r
22 days
2. Shri Bipinpal Das 4,11.86 to B 1 4.11.86 to
5.12.86= attend 5.12.86=
32 days session 32 days
of United
32 days 32 days
1. 8hri Charan Singh 4,11.86 to Iliness 4,11.8 o
5.12.86: 5.12.86:
32 days 32 days
NP_TaSithﬁrdJ a 210 11086= wo I'k .at 210 llo 86:
Wadiyar 13 days consti- 18 days
tuenecy
5. gmt. Indumati 4011086 iio) Illness 4.11086 tO
32 days 32 days
Ganit 93,11.86= of _ 28,.11.86=
23 days father 23 days
' Ran Parkash &&.
8. Cnaudnary Hanm Faria 10.11.36 Illness 10.11.86 to
W ll 5.11.86=
Trecovery 26 days.



